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Restructuring  of  Stats  Electricity 
Boards  and  Central  Electricity 

Authority

9050.  SHRI  S. A. MURUGANAN- 
THAM; Will the Minister of ENERGY 
be pleased to state:

(a) whether Government have  a 
proposal under consideration for re­
structuring  the  State  Electricity 
Boards and Central Electricity  Au­
thority to ensure better management 
of eisting units and planning  and 
eecution of new power projects; and

(b) if so, the main features there­
of and the steps being taken in this 
regard?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR PRASAD),; (a) and
(b). Proposals for restructuring the 
Electricity Industry were considered 
and finalised by Government in 1974- 
73.  These included:

(i) reorganisation  and  streng­
thening of the Central Elec­
tricity  Authority,  with e­
panded functions;

(ii) professionalisation and func- 
tionalisation of State Electri­
city Boards;

(ifi) creation of greater specialisa­
tion   the power sector by

separation of cadres ol gene­
ration from distribution, or by 
setting of separate companies, 
for generation;

(iv) central companies for  cons­
tructing and  operating cen­
tral generating projects;

(v) epansion of training facili­
ties and provision of certifica­
tion and licencing for opera­
tors of thermal stations.

Necessary amendments to the Elec­
tricity (Supply) Act, 1948, and the 
rules are under consideration.

Population of Scheduled Castes  and 
Scheduled Tribes

9051.   SHRI JAGANNATHRAO 
JOSHI:

SHRI ATAli BIHARI 
VAJPAYEE:

SHRI R. V. BADE:

Will the Minister  of HOME AF­
FAIRS be pleased to state:

(a) State-wise latest available esti­
mates of population of each  Sche­
duled Caste and Scheduled Tribe; and

(b) changes that have taken place- 
in these figures after the census  of 
1961 and 1971’

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN): (a) and (b). 
The 1971 Census figures for indivi­
dual Scheduled Castes/Tribes are still 
under compilation.

Steel Furniture  Makers In  Distress

9052.  SHRI  DHAMANKAR:  Witt 
the Minister of  INDUSTRY  AND 
CIVIL SUPPLIES be pleased to state:

(a)   whether attention of  Govern­
ment has Been  drawn to the news 
report  appearing in the  Economie 
Times dated  the I5th  April,  1878 
under the caption  Steel  furniture- 
makers in distress*; and




